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| Coram:  Hon’ble Mr. BIK' (I RAVEENDRA BABU, MEMBER JUII:L N
Hon’ ble Ms.

VIANOR _'T*.MA KUMARI, MEMBER JUDICIAL 5

ATTENDANCE cum-ﬂtlﬁﬂ SHEET OF THE HEARING OF AHMEDABAé
BENCH OF THE NATIONAL COMPANY LAW

TRIIUNAL ON 03.11.2017

Name of the C‘f’mpanyi ~ Meenakshi ‘:Asn--a nthanarayanan |
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Leamed Admcate Mr. Rajesh Va“:i}; asz};a i/b Leart 1ed Advocate Mr. Jayesh uch . §
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